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‘2., The Director General,

Central Administrative Tribunal
Mumbai Bench

0.A.1129/95
New Delhi this the 15th day of October, 2001

Hon’ble Smt. Lakshmi Swaminathan, Vice Chairman (J).
Hon’ble Smt. Shanta Shastry, Member(A).

0.S.N. Murthy,

Senior Stenographer (Gr.II),

Office of Director General,

Fishery Survey of India,

Botawala Chambers,

Sir P.M. Road, o

Bombay-400 001. ' ... Applicant.

{By Advocate Shri S.P. Saxena)
Versus

1. The Union of India through j
the Secretary,
Ministry of Food Processing
Industries,
Panchsheet Bhavan,
Khelgaon Marg,
New Delhi-110 0O1l1.

Fishery Survey of India,
Botawala Chambers,

Sir P.M. Road,
Bombav-400 001.

3. The Secretary,
Department of Personnel and
Training,
Ministry of Personnel,
New Delhi-110 011. ... Respondents.

{Bvy Advocate Shri V.S. Masurkar)
O R D E R (ORAL)

Hon’ble Smt. Lakshmi Swaminathan, Vice Chairman (J).

i
|

The applicant has filed this application stating that

he is aggrieved by the fact that the benefits of the DOP&T
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O.M. dated 30.1.1991 have not been granted to him by way of
upgradation of his pay scale from Rs.1400-2600 to the scale of
Rs.1640-2900 with effect from 1.1.1986. He has, theréfore;
prayed that a direction may be given to respondents 1 and 2 to
upgrade him from the post of Stenograﬁher Grade-I1I to
Stenographer Grade-I in the pay scale of Rs.1640-2800 w.e.f.
1.1.1986 with all conseguential benefits of pay and arrears of

¥

pay due to such re-fixation. :
2. A reférence has been made to én order passed by the
Tribunal earlier dated 30.10.1996 iniOA 673/91, OA 1101/93 and
0A 1102/93. Against this order, SLP was filed by the
respondents/UOI before the Hon’ble Supreme Court vide SLP Nos.
12809-12812/98. Shri V.S. Masurka}, learned counsel, has
submitted ﬁhat the Supreme Courtghas passed an order dated
27.10.1998 staving the operation of the impﬁgned orders, copy
placed on record. Noting the sﬁbmissions of the learned
counsel for the parties, the 0.A. was adjourned sine die,
with liberty .given to either side ;o move for revival of the
0.A, on the decision of the ﬁon’ble Supreme Court.
Thereafter, the Tribunal 1in its ' order dated 3.8.2001 had
directed the respondents to ascertain the present status of

the pending SLPs mentioned in the aforesaid order. When the



#

o

o
1
e

o~

[0} [
[ 4
a o
©
- jo]
03 e
o3
£ [4p]
.} (O]
19
- (o]
(0] (-

e a3
[1h]

o+ [0)

£
< +2
(]
(O] <

£ -r-
] 43
g 1
a3 3

L2 Q

(W]
[}
o Q
£
[{5] @
Q S
po Q
(0] -
[6y] w)
g .
Q
[ o=
0] 0
| St e
.- n
: O

b X
4]

Q
(] +2
[}

e (O]
(] L
o O

e
[0

43 e
Q
[ (%2}

o

W ke
(1] -
Q ()]
o] Q

9

©
X

e

e
~.
o

(]
[¥>]

g

[

ke

3

Q

4
S+
o

£
W



N

6.2.1989 and 30.1.1991, respondent 2 is working in a

Subordinate 6Office of Respondent 1, that is the Ministry of

" Food Processing Industries, New Delhi. They have accordingly

made their subﬁissions in relation to these two O.Ms issued by

the Government of 1India, Ministry of Personnel, PG and

Pensions, DOP&T.

5, One of the main contentions raised by the learned
counsel for the applicant is that the respondents have denied
upgradation of the pay scale to the applicant from
Rs.1400-2600 to Rs.1640-2900, in terms of the DOP&T b.M.
dated 30.1.1991, merely on the grouﬁd that the applicant has
not reached the maximum of the pay scale and is not
stagnating. He has submitted that that is not the criteria
for upgradation, as provided in the above two O.Ms. We have
also seen the reply filed by the respondents as well as the
rejoinder and sur-rejoinder by the parties. The respbndeﬁts
in paragraph 19 of their reply filed on 15.1.1596 have, inter
alia, stated that it is true that the apblicant is attached to
the Director- General carryving the scale  of pay of
Rs.4500-5700. They have further submitted that as per the
DOP&T O.M. dated 30.1.1991, the Director-General is entitled

to stenographic assistance at the level of Rs.1640-2900. They

have also stated that accordingly, the applicant’s case for

—
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